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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CS(COMM) 411/2021 & I.A. Nos. 16406/2022, 16407/2022 &  

19103/2023 

 SANDISK LLC           .....Plaintiff 

    Through: Mr. Vardaan Anand, Advocate. 
      (M): 9911167179 
        Email: litigation@fiduslawchambers.com 
 
    versus 
 
 R D TELECOM AND ANR       .....Defendants 
    Through: Mr. Faraz Khan, Advocate.  
      (M): 8860479247 
 
 CORAM: 
 HON'BLE MS. JUSTICE MINI PUSHKARNA 

    
%    28.10.2024 

O R D E R 

  

1. Learned counsels appearing for the parties submit that they shall be 

moving an appropriate application, since the terms of settlement between the 

parties have already been finalised. 

2. At request, list on 13th

 

 November, 2024.  

 
MINI PUSHKARNA, J 

OCTOBER 28, 2024 
c 
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